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. Paras Pride Rukmini Vihar Residents Welfare Association
i PARAS PRIDE, GH-06, RUKMINI VIHAR, SECTOR-1, VRINDAVAN (MATHURA)-281121
Customer Care ; 9219004400 Email * paraspriderukminiviharrwa@gmail.com

Rof. No. s Dated : \7/“’5)7/" 24

To,

The Amicus
Appointed by the National Green Tribunal New Delhi

Sub: Submissions of RWA of Housing Society- Paras Pride Vrindavan in OA No0.698/2023
(Kaushalya Sharma Vs Mathura Vrindavan Development Authority & Ors.)

Sir,

During your visit to our society on 12.05.2024, we came to know about your appointment as
Amicus. During your visit, we also informed you that we all residents are living in the society
happily and peacefully. Only one lady i.e. applicant has spoiled the peaceful environment of
the society due to her quarrelsome nature and various litigation before various Forums. The
applicant is not residing there rather visit occasionally.

Present Case is nothing but a tool to create problems for us. We came to know the applicant
is insisting upon to remove pakka base under re-developed green belt.

Sir, quality of water supplied and soil in Mathura-Vrindavan is not like as in Chandigarh where
applicant resides. Here water is salty and soil cause ‘Dampness (@)’ from bottom to First

Floor. Photos are attached. Earlier also green belt was having kachcha base but in view of
wall conditions, at request of residents, it was made pakka. Now, if Re-developed Green Belt
along residential towers is made Kaccha, same will enhanced the ‘Dampness (¥e=)'. It is not

so that greenery can’t be maintained with pakka base. Grass and plants already being
developed. IT IS ALSO TO BE NOTED THAT OUR SOCIETY IS SURROUNDED WITH WELL
DEVELOPED GREEN BELT AT ITS THREE SIDES AS YOU ALSOHAVE SEEN.

It is therefore requested that re-developed green belt along residential towers be remain
with pakka base in the interest of residents who are permanently residing in the society.

No mentinance charges like comman area electricity, water, cleaning security etc many
owners like Kaushalya sharma since 2020. Only rs 1670-per month per two bhk flat is asked
for but she is not cooperative.

Copy of this submission is being submitted to Hon’ble National Green Tribunal, New Delhi

for kind consideration.
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